| 3., The Senior Superintendent of Post Office,

HON'BLE SHRI R RANGARATAN s MEMBER (ADMN.)

.the respondents,

k-

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAB AD
O.A.No;1290/96 : ) Date of Order:
BETWEEN i
1, G.V,Surendra Kumar
2. G.,L,Tayaru «o Applicants,
D .

1, Chief Post Master General, AP Circle,

Apids, Hyderabad, \

2, Post Master General, Vijayawada,
Krishna Dist. ‘ '

[4]

Nelloxe Division, Nellore, «+ Respondent

27,11,96

Counsel for the Applicants ee Mrs, N,Shopa

Counsel fdr the ReSponderits «s Mr,V.Rajespara Rao

CORAM ;3

HON'BLE SHRI B,S, JAI PARAMESHWAR : MEMBER (JUDL,)
1 Lo d - -
|
{

|
X’Oral order as per Hon'ble Shri R.Rangarajan, Menber

Ms,Visali for Mrs, Shoba, learred counsel for

(Admn) ) (

the

applicant and Mr.V.hajeswéra Rao, learned standing counsel for

Ze This OA is filed praying for compassionate grg
appointment to applicant No,l whose case was rejected

by proceedings No, 31/5/23/95 dt, 15,3,96 and for a ¢

und
by R-3 -

onsequential

direction to appoint the first appliéant to a suitablle post

to which he is entitled,

.




3. When the case came up for hearing today, the lea
counsel produced the official file ST 31/MLE/52/1/95,
seen from page-4 of that file that the case of the appl

was rejected by R+2 considering his financial position

e

ned
It is
icant

and

R

other circumstanCes, When we asked the learned standing counsel

whether the P.M.G. (R-2) 15 competent to reject the rg
for compassjonate ground appointment without the case q
put up to the Circle Selection Committee, the learned s

counsel fairly submitted under instructions that it is

quest
eing
tanding

the

prorogative of the Circle Selection Committee to reject the

request for compassionate ground appointmrent,

4. " In view of the above the impugned order dt, r§13.96

S

<
(A-1) is set aside and R-2&3 are directed to place thip case

5. The OA is ordered adcordingly. No costs,

" pefore the Circle Selection Committee for final decision,

JAl PARAMEwaAR ) - { R,RANGARATAN )
Member (Judl Mermber | (Admn, )

( Dictated in Open Court )
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pest Master General, Vijayawada, Krishna Distri

The Senier Superintendent of Post offices, Nel
Nellore,

One copy to Mrs. Sheba, advocate, CAT, Hyd.

One copy to Sri. V.Rajeshwara Raoc, Addl, CGscC,

One copy to Library, CAT, Hyd.

'ﬁ

chief pPest Master General, A.PoCircle, Abids, Hyd.

cte

ere Division,

CAT, Hyd.

One spare CopP.
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THE CENTRAL ADMINISTRATIVE TRIGUNAL
HYDEZR4BAD BENCH HYDERABAD

THE HOM'BLE SHRI R.RANGARABAN: M(A)
SHon my B8 T Porevh te w3 )

DATED: 7 ’:}7/}4/4{ |
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ADMITTED AND INTERIM DIRECTIONS ISSUED

ALLCJED
L -BTSPOSED OF WITH DIRICTIANS
) DISMISSED .
DISHIS3ED AS WITHDRALN

LADZRED/REJZCTED
ORDER AS T3 COSTS. €
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